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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 17.09.2020 (THURSDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 

 

For Hearing 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 173 of 

2020 
 

 

Part Heard 
 

 
 

Aditya Sikdar & Anr. 

Vs. 

Allahabad Bank & Anr. 

 
 

Suhita Mukhopadhyay Mohit Seth-R1 

Saurabh Basu-R2 

2.  Comp. App. (AT)  
(Ins) No. 553 of  
2019  

 

Part Heard 

IDBI Bank 
Vs.  
Mamta Binani & Ors.  
 

 

With 

Manmeet Singh  Arjun AsthanaR1 
Shreyan Parth D.  
Tandon- R3  
Edupuqanti-R2  

3.  Comp. App. (AT)  
(Ins) No. 982 of  
2019  

Part Heard 

Deccan Chronicle Marketeers & Ors.   
Vs.  
Deccan Chronicle Holdings & Anr.  
   
 

Krutika Raghavan  Shreyas  
Edupuganti-R1  
PBA  
Srinivasan- R2  

 

After the above 
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. V. P. Singh, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 

 

For Orders 

4.  Comp. App. (AT) 

(Ins) No. 608 of 

2020 

 

Ashok Agarwal 

Vs. 

Amitex Polymers Pvt. Ltd. 

Pankaj Bhagat  

 

 

For Admission (After Notice) 

5.  Comp. App (AT) 

(Ins) No. 213 of 

2020 
 

Praveen Kumar Sharma 

Vs. 

Arcee Trading Corporation & Ors. 
 
 
 

S.K. Sharma B.K. Gautam-R1 

6.  Comp. App. (AT) 

(Ins) No. 349 of 

2020 

 

Deepak Parasuraman & Anr. 

Vs. 

Sripriya Kumar & Anr. 
 
 

With 

Shruti Munjal   Sripriya Kumar-IRP 

Vijaya Kumar-R1 

Gautam 

Shivshankar-R2 

7.  Comp. App. (AT) 

(Ins) No. 765 of 

2020 

 
 

 

P R Venkatesh 

Vs. 

Sripriya Kumar & Ors. 

Goutham Shivshankar Vijaykumar 

Sripriya Kumar-IRP 
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8.  Comp. App. (AT) 

No. 317 of 2019 

 

Abhishek Sharad 

Vs. 

Registrar of Companies, West Bengal 
 
 
 

 

Soma Samantarai Sumit Kumar 

Jaiswal 

 

For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 68 of  

2019 

 

Part Heard 

 

B. Prashanth Hegde. 

Vs. 

State Bank of India & Anr. 

M.Theepa Ashwini Kumar 

Singh-R1 

Mukund P Unny-RP 

 

 

 
Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar       

http://www.nclat.nic.in/

